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Shri Kaushik Kumar Sharma,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.
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To
Joint Registrar (J),
Gauhati High Court,
Aizawl bench, Mizoram, Aizawl,

,(

oatea euwatratiS4 september, 2021

5ir,

Wth reference to the above, I am directed to inform you that t}le

oraver for casual leave in r€spect of shri vanlalenmawia, sPecial Judge, P'c'
tourt" l,tiroram, Aizawl for two days on 20'09.2021 & 21.09'2021, has been

granted.

Sub:- Casual leave

Ref:- Letter Dated 22.09.2020

Yours faithfully,
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Copy to

1. Shri Vanlalenmawia, Special Judge, P.C. Court, Mizoram, Aizawl

,?rhe Pq*:rqanager, Gauhati High Court
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